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Statement Correcting reply to a Supple-

mentary SQ No. 45 dt. 23.2.1983 regard-
ing Communal Riots.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): While relying
to a supplementary question raised by
Shri A.K. Roy desiring to know whether
any special court or tribunal has
been set up and whether Government
is going to set up a tribunal to try
offenders who indulged in communal orgy in
Assam and whether any offender has been
punished so far, I had inadvertently men-
tioned that *‘So far as setting up of the
tribunal i1s concerned, in Bihar, we bhave
appointed a tribunal to go into this,”
However, the correct position is that the
Patna High Court, on the request of the
Government of Bihar, has ear-marked three
Judicial courts to try offences connected with
communal incidents. Accordingly, the reply
given may be corrected to read as follows :—
*So far as setting up of special courts are
concerned, in Bihar, the Patna High Court,
on the request of the State Government, has
ear-marked three Judicial courts for expedi-
tious hearings of cases in connection with
communal riots

Statement re : Setting up of a National Committee on the Celebration of Birth

Centenary of Shri Nand 1.al Bose.

THE DEPUTY MINISTER IN THE MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE (SHRI P.K. THUNGON) :

The Birth Centenary of Shri Nand Lal Bosc, a prominent Indian Artist,

painter falls on 3rd December 1983.

In order to celcbrate the great occasion

in a befitting manner, a National Committee has been constituted under the
Chairmanship of Hon’ble Prime Minister Smt. Indira Gandhi. The composition
of the National Committee is as under :—

1. Smlt. Indira Gandhi Prime Minister

of India.

2. Smt. Sheila Kaul, Minister of Sta.e

Chairman

Member

in the Ministry of Education &

Caulture.



